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: REGISTERED / AD

CUSTOMS, EXCISE & SERVICE TAX APPELLATE IRIBU\AL
38,MG Marg Civil Lines,0ld Red Building, Alinhabad- 211{)0
Rc[,mn.ll Branch, Allahabad

Ta
Appellant as per address in talie below
Respondent as per address in table below

Final Order No, C/A/70102/2017-CU DB} dated ]8;’{11!2(}17

1 ani directed to wansmit herewith a certified copy

of order passed by the Tribunal nncier_:_.s_r;
Customs Act, 1962, i

Application Appeal Name and Address of Appellant .

C/$5899/2014 Yrgs Aar Automofives Pvt Ltd
Gn-3, Shivaji Enclave
"RAJQOUR] GARDEN
NEW DELI
110027

Name and Address of
Respondent

C.C. & CE. & S.T.-Noida -
C-56/42.. SECTOR 62,
NOIDA,

UTTAR PRADESH-201307

Copy To
3Advocate(s) / Consultant(sy:

R. K. Philips

M/S SIRMACS
CONSULTANCY
SERVICES,

UG-3, PRAGATI TOWER
26, RAJENDRA PLACE,
NEW DELHI,
DELHI

, .




0

ol
S
o

5 Director Publications, Customs, Excise. 1.F. Estate, Delhi

6 M/s Centax Publications Puvt, Lid., 1512-B, Bhishm Pitamah Marg, New Delhi-3

rocessing Py !td.(taxmanagcmcn1_ind_ia.com),Fi"—19,]st Floor,Cross River Mali,CBI2
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Asstt. Registrar




(Arsing out of O_rdt:tuin~,f\;)pe_:-1f
3040972014 passed by Commi
{Appeals), Notda)

Forapproval and signalure:

Houn'ble My, Anil (’.‘Imu_dhar._\f, Member (Judicial)

and Ce
Hon'hle Mr. Anil G. Shakkarws ember:(Technical):
1.
2.
the CkSTAT
o
jof. thL o:der? E .
4. | Whether. ordp

I\‘{)Ida

Shri RK. Phii]ips, Advocate &
Shri Abbishek Jaju. Advocate,
Shri Rajeey Ranjan, Joint Comimi

CORAM:

Hon'bie Mr. Anil Choudhary, Mu im (.]mh' -
Hon’ble Mr. Ami G. ‘5’hli\kdl\’\’ﬂ Tember: hnicah)




(ANIL CHOUDHARY)
Mermber(JUDICIAL)

9, ICTRNE 0 ey g
1 R/ (CESTAT)




